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Re-examining deduction of tax at source
on interest

1082. SHRI PRAMOD MAHAJAN:
Will the Minister of FINANCE be rleased
to state:

(a) whether Government are reconsider-
ing the decision to tax at source the in-
terest earned on deposits in banks;

(b)‘if so, what are the details; and

(c) if not, what are the reasons ?

THE MINISTER OF STATE IN THE

MINISTRY = OF = FINANCE - {SHRI

RAMESHWAR THAKUR): (a) No, Sir.
(b) Does not arise.

(¢) The deduction of tax at source irom
interest earned on bank deposits has b2en
introduced as a measure of better tax com-
pliance. This measure will help the Gov-

ernment in bringing within the tax net
unaccounted and undeclared incomes
which are deposited in banks.

Release of dollars to students going abroad
1083. SHRI N. E. BALARAM:

SHRI CHATURANAN
MISHRA:

Will the Minister of FINANCE be
pleased to state:

(a) whether it is a fact that Govern-
ment are releasing dollars for students
eoing abroad for studies; and

(b) if so, the number of students who
were allotted dollars and how much per
student during the year 1990 and so far
in 19917?

THE MINISTER OF STATE ‘IN THE
MINISTRY OF FINANCE (SHRI
RAMESHWAR THAKUR): (a) The Re
serve Bank of India and selected branches
of banks authorised to deal in foreign ex-
change are releasing foreign exchange to
students going abroad for higher studies
on the basis of prescribed guidelines.

(b) Details of number of students who
were allotted foreign exchange and the
average amount of foreign exchange per
student during 1990 and 1991 (January {o
August) are as under:

Year

Number Total Amount of ‘ Average Amoum .
Students  Foreign Exchange Released per
Allotted Student
1990 . . . . . . 6216 Rs. 8662crores  Rs. 138 lakhs
1991 (January-August) . . . 4,419 Rs. 80-98 crores Rs. 1-83 lakhs
Financial assistance from Netherlands

1084. SHRI SYED SIBTEY RAZT: Will
the Minister of FINANCE be pleased to
state:

(a) whether some financial assistance has
been. received from Netherlands during
furrent year;

(b) if so, what are the details thereof;

(c) whether some specific areas have
been earmarked for utilising this assistance;

(d) if so, what are the details thersof
and if not, the reasons therefor;

(¢) whether some concept of budget sup-
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port assistance has also been developed
with this assistance; and

(f) if so, the details thereof together
with advantages of this concept ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
RAMESHWAR THAKUR): (a) Yes, Sir.

(b) In 1991-92, we have received Dfl.
91.108 million upto 31-10-91 as Dutch
aid. Of this, Dfl. 35.152 million was re-
ceived as loan and Dfl. 55.965 million as
grants.

(c) Yes, Sir.

(d) Dutch assistance is currently being
utilised in the sectors of rural water
supply, environment, women’s develop-
ment, irrigation, agriculture, non-coaven-
tional energy sources and surface trans-
port. However, suitable proposals in other
sectors can anlso be considered for Dutch
funding.

{¢) Yes, Sir.

(f) The details of how to operationalise
this idea are being worked out. At the
conceptual stage, the perceived advantage
is that Dutch aid for budget support will
be given without involving the donor
country in the details of project imple-
mentation.

Memorandoem by Reserve Bank of India
Employees Association

1085. SHRI RAMDAS AGARWAL:

Will the Minister of FINANCE be pleased
to state:

(a) whether the Reserve Bank of [ndia
Employees Association in a memorandum
submitted to the high level Narasimha
Committee in Financial Sector reforms has
demanded abolition of the Banking Divi-
sion of his Ministry; and

(b) whether it is also a fact that Reserve
Bank of India Employees Association has
demanded that the proposed move “to
delink inspection and supervision of Banks”
should be shelved; if so, what is the
resctiod of Government thereta ?
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to Questions 114

THE MINISTER OF STATE IN THE
MINISIRY OF FINANCE (SHRI
DALBIR SINGH): (@) and (b) Govern-
ment "have had no occasion to examine
the contents of the various memoranda
Submitted for the consideratjon of the
Committee on the Financial System.
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